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446-5 grams and 496.6 grams res-
pectively per day-

(b) It may not be appropriate
to compare the foodgrains consump-
tion in India with thase of advanced
countries, as the fo>rd habits diffar
from country to country, food bas-
kets also very among countric .

12.00 Noon

(The Deputy Chairman in the
Chair)

PAPERS LAID ON THE TABLE

Report of the Committee of
Parliament regarding Scale of
pay and connected matters in respect
of the Secretaries-General of the
Rajya Sabha and Lok Sabha)

SECRETARY-GENERAL :
Madam, I lay on the Table a copy
(in English) of the Report of the
Committee of Parliament appointed
to report on the pending matter
of the scale of pay and connected
matters in respect of the Secretaries-
General of the Rajya Sabha and
Lok Sabha. [Placed in Library. See
No. LT-1021/90].

1. Notification published the Na-
tional Capital Region Plamning
Board Contributory Provident Fund
Regulations, 1990.

II. Notification publishing the
Delhi.-Rent  Control, (Amendment)
Rules, 1990.

THE MINISTER OF URBAN
DEVELOPMENT SHRI MURA-
SOLI MARAN) : Madam, I lay
on the Table a copy each (in English
and Hindi) of the Ministry of Urban
Development—

1. Notification No. C-11031/1/88-
NCRPB dated the 14th April, 1990
publishing the National Capital
Region Planning Board Contri-
butory Provident Fund Regulations,
1990, under section 38 of the
National Capital Region Planning
Board Act, 1985. [Placed in Library.
See No. LT-990/90].

[RAJYA SABHA]
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II. Notification G.S.R. No.
473 (E) dated the 8th May, 1990,
publishing the Delhi Rent Control
(Amendment) Rules, 1990 under
sub-section (3) of section 56 of the
Delhi Rent Control Act, 1958.
[Placed in Library. See No. LT-
973/90].

I. Notification publishing the
Employees State Insurance (Control)
Amendment Rules, 1990,

II. Nofifications publishing the
Employees Provident Funds (Second
Amendment) Scheme, 1990.

SHRI MURASOLI MARAN :
Madam, on behalf of SHRI RAM
VILAS PASWAN I lay on the Table
a copy each (in English and Hindi)
of the Ministry of Labour—

I. Notification G.S.R. No. 199
dated the 31st March, 1990, pub-
lishing the Employees’ State Insu-
rance (Central) Amendment Rules,
1990 under sub-section (4) of section
95 of the Employees” State Insurance
Act, 1948. [Placed in Library, See
No. LT- 972/90].

I1. Notification G.S.R. No. 221
dated the 7th April, 1990, publishing
the Employees’ Provident Funds
(Second Amendment) Scheme, 1990,
under section 6D of the Employees’
Provident Funds and Miscellaneous
Provisions Act, 1952. [Placed in
Library. See No. LT- 971/90].

I. Report and Accounts (1988-89)
of the National Seeds Corpora-
tion Limited, New Delhi and
related papers.

I, Report and Accounts for the
period ending 30-6-1987 of the
Karnataka Dairy Development
Corporation Limited, Bangalore
and related papers.

gife Aarwa § afe #tv sgafan
faam & wow a@d i(si fafaw
gaie ): Wiy 4 farafafgy o
HWT 928 9T TgAl §

1. (1) #uaqr =mfafaza, 1956
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F WU 6195 F0 309U (1) ¥
Ay freafafgs 9at &0 op-us i
(ooeri qar fgeer ®) --

(1) (F) 1988-89 ¥ a§ %
o e ast fam fafage. af
Sedi F1 Bgar Fifgw Tigaga
WY %E, FETE 9T gt &
gtqdza =V T8 9 awe &
frda® wgaedas 30 fzofngf
afgr

(=) fama & FAF F AEHR
gTTT qEEr |

[Place in Library. See No. LT.
994/90 for (a) and (b)]

(i1) (F} 30 93, 1987 =
ol g‘ra' e ua'fzu & fao
Fofes € IAAURTE  FROIIEA
fafeiz, Fwd £1 gear aifvs
afqaes Wik @9, Jarel w1 FEr
grers F OfFags #miR Ty 9Y
wreg & fagaT mgigndes
fogfrat afgv

(&) 9904F  giaFaq &) EwT
FE gq HTHT T fqE

2 %A% 1 (1) (%) = (ii)
(%) @ = c‘\*f@'a 98 Fi AT
QT A ¥ gu fge i F FEWr F7
Fwt g faavw (wgsr Fav feed

)1

[Placed in Library. See No. LT
995/90 for (a) and (b) ana 2]

Report and Accounts (1988-89) of

the National Dairy  Development
Board, and related papcrs.

Fladamn & ofs wir ageriar
fawts ® www Hay (o0 fafaw
FAL) ¢

[25 MAY 1990]
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ggey, § farafefga gay # ox-uF
o (Fel qar fgeey ®) off qwr w2t
oy wWa g

() 1988-89 % ay ¥ fou
T AT FaET A1, WA &
aifes fggea =i 99, @i 97
aar aimst ¥ fgae afgq

(i) sfqaRa a1 eFFE #7d
gu AIFE B faaamw

(i11) 387 (i) ® Sfeafgs @i
A T qTF 9T @ ¥ gU famer
F ®rON wmi avA AT faewe

[Place in Library. See No. LT-998/90}

1. Report and Accounts (1988-89)
of the Food Corporation of
India, New Delhi and related
papers,

II. Administrative Report and Acc-
ounts (July 1987 to March,
1989) of the Super Bazar, the
Cooperative  Store Limited,
New Delhi and rclated papers.

g s amfe gfa wawwa q
A RR (W oW g W)

B Fn'anfaf@'a G mar e
'TT Trﬂr g

I (1) s fram =fafaam,
1961 & 917 35(2) ¥ Heia
wafefgg =&t N uF-us ofg
(das agr feigi &)

(1) 1988-88 F a9 #F fag
WITam ary ATy, Ag faeet &7
veigar arfes gfgaga o &g,
Fearst 97 Heriwms & sfagEs
afga

(1) fars & gidFw 0
ATHTT ETU TV |



